
S.NO OPPOSITION APPLICATION APPLICANT AGENT APPLICANT NAME OPPOSITION AGENT OPPOSITION NAME

1 BOM-982950 4011958 Madamser & Co. Yewale Food 
Products

Parag More Amrutdhara Dairy Farm 
Partnership Firm

2 BOM-987197 3256058 United Overseas 
Trade Mark Co.

Sona Beverages Pvt. 
Ltd.

Krishna & Saurastri 
Associates LLP

Venkatareamana Food 
Specialities Ltd

3 BOM-984567 2945703 S.Singh & Associates Mustakeem khan Remfry & Sagar Sanofi India Limited

4 BOM-995607 4093316 G.S. Rijhwani & Co. Hasnain Hashim Ali  
Shakir Trading As: 
Shakir And Sons

Singh & Singh Law Firm 
LLP

Aap Ki Pasand

5 BOM-985755 3961730 Khaitan & Co. Lyla Blanc Private 
Limited

Grover & Associates Five Star Health Care LLP

6 BOM-989602 4000795 R.K. Dewan & Co. Kare Enterprise 
Private Limited

Kshitij Sancheti DKT India

7 BOM-985756 3982482 Khaitan & Co. Lyla Blanc Private 
Limited

Grover & Associates Maja Healthcare Division

8 BOM-988196 4049692 Joseph Varikasery Anil Hariram Sharma Lalji Advocates Haritika Diamonds And Jewellery 
Pvt. Ltd.

9 BOM-849958 2866966 Krishna & Saurastri Pidilite Industries 
Limited

 Pramod Kesheo Pathak

10 BOM-987617 3506180 G.S. Rijhwani & Co. Mr. Naveen Dhameja Navkar Associates Dhameja Home Industries
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